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E-AUCTION - (Third) - SALE NO
Mis Fantastic Buildcon Pyt Lid {in Liquidati

SATIN HOUSING FINANCE LIMITED

Registered Office: 5th Floor, Kundan Bhawan, Azadpur
Commerial Complex, Azadpur, New Delhi-110033
Corporate Office: Plot No. 492, Udyog Vihar, Phase-3,
Gurugram, Haryana-122016
PUBLIC NOTICE FOR WITHDRAWAL / RECALL OF AUCTION-
CUM-SALE NOTICE
NOTICE IS HEREBY GIVEN to all concerned and to the general public that the Auction-cum-
Sale Notice published by Satin Housing Finance Limited in the newspapers “Jansatta” and
“Financial Express” on 06.09.2026, in respect of the secured asset pertaining to the following

SATEN
Fonpsing
Finance Lid,

M

VARSTUE

HOUESIMNG FINANDE

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the

VASTU HOUSING FINANCE CORPORATION LTD

Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,Sewri (West), Mumbai
400015. Maharashtra. CIN No.: U65922MH2005PLC272501

THE AKWSWER IS MOME

1 |BBI [Liquidalian process)
Regulations, 2016 of buili-up bare structure of Holel project, acquired fhrowgh unregistered Agreement,
(tifla documenis yet io be regisianad by Developer in: favour of CO) | faming nart of Liquidation Estata
of CD, by the Liguidaloe, appainted ‘:I# fhe Ham'tle Mabional Company Law ﬁ'im.nal. rircipal Banch,
Maw Dalhi, vide order dated 9207 2019, The sale of assed will be done through the e-aucion platform,
hitps: kb baanknal. com)

. H“fmﬁuﬂ P"-'rgﬁ‘""ﬂ:? E".f’;"';;‘t !mg::'w m Ef“ﬂ:"[“ni;“ '!;“Itﬂ_“:ﬂh:f h%%@gﬁggﬁ%&hgiﬂ itrr::d?/?etr?ecr)]ft aeLrJchirgn/ sale was mentioned as 21.09.2026, was published Borrower/ Co-Borrower/ Mortgagor (s) that the below described immovable properties mortgaged to the Secured Creditor, the physical possession of which has
afﬂ.urt far o u: Bmount | unfimited extansion EMDY Name of Borrower: YASH WALIA S/O ANAND WALI been taken by the Authorised Officer of Vastu Housing Finance Corporation Limited the same shall be referred herein after as Vastu Housing Finance
B Jta':p'm AT 1,,,,3,, ré.lecﬁéu ":; m;;:hr Tﬁg Eg;ﬁ?&';ggeﬁt%‘g”ﬁ:g@g&g?'{)‘gg&%g“ WALIA Corporation Limited. The Secured Assets will be sold on “As is where is”, “Asis whatis”, and “Whatever there is” basis through E-Auction. Itis hereby informed to
- LKA RHEL sl AL i . L u . u \ . . . . . . . .
Hﬂréi;#-ﬁ;é ';“;:Lgll_:‘;-l ﬁ?’-1‘£?ﬂ“&1u. {600 PM) Mortgaged Property: Property No.173/1, area measuring 88 sq. yds, situated in the abadi General public that we are going to conduct public E-Auction through website https://sarfaesi.auctiontiger.net
(asseds dealls i unimited extensian of Lal Dora at Village & Post Khandsa, Sub-Tehsil kadipur, Distt. Gurugram (Haryana).; SN| Account No. and Name of Date & Amount as per | Descriptions of the property/Properties | Reserve Price, | E-Auction Date and Time,
as under] af5min) 28%‘35& AdS- EAST- Property of Surender, WEST- Property of Rajbeer, NORTH- Road, borrower, co- borrower, | Demand Notice U/s 13(2) & Earnest Money | EMD Submission Last
v Bt I¥ stru MRS LN | Ak ‘annan. ), o - hoa . M D f Physical P i D it (InRs. Date, | ion D
EﬁﬂeﬁrF Eﬁ"ﬁﬁﬁﬂ"ﬁ'&ﬁfﬁfﬁ!f'ﬁfﬂﬁf ﬂ.ﬁ.‘?’-{'?'éfﬁgnfrﬁ“z Eqﬁti’ggt' rfﬂaxﬁﬂ:-:rg:e.h% Accordingly, the aforesaid Auction-cum-Sale Notice published on 06.09.2026 in “Jansatta” ortgagors ate of Physica : gssessial] : . . et |0y ate nspe.ctfon ate
a Hatel project, consiructed by developer on part of the fand, aatted fo te Developer by the and “Financial Express” is hereby withdrawn, recalled and cancelled with immediate 1 ~ LP0000000059722 Demand Notice Date Khewat no.27 Min Khatoni no. 30 min Khasra| Rs.1500000/- | 08/10/2026 Timings 10:00
GHIDA J;-.I:--:IF..ﬂ.LrII'a:rll ), stuated at Block —Nil, Sacior Sats I, Gautam Budh Nagar, (UP), 201310 effect. Virender Kumar (Borrower), 19-May-23 & Amt Rs. no., 38//22 (8-0) 52//2(8-0),3(7-| Rs.150000/- AM to 12:00 PM,
presently el &5 CAMAXE Conraught Place, Noda [UP), The FD?"FETI‘-'JEE!'!IETEd'I'IIE &n un-ragistered Consequently, the auction/sale scheduled to be conducted on 21.09.2026 in respect of the Savita . (Co-Borrower), 1932209 as on16-May-23 + |18),7/11(46),8/1, Near Nandi RO, Kitte-6 07/10/2026 up to 5:00 PM.,
a’i?"l;ﬂ“t?“ .3':]1':"25]'::‘3;E?E i _ﬂth"’;ﬁ”’f;l'-“'E ﬂﬂrH“'tE' " E";:E“JE deed | sub-lease aforesaid secured asset pursuant to the said notice shall NOT be conducted and shall Sehwag Ro Water(Guarantor), Interest Cost etc. situated at Village Jharli Tehsil Matanhel 29/09/2026
an=far instrumant ¥ a executed by the Tal._n-pern avaur of tha Campary. stand cancelled/withdrawn. Anand . (Guarantor S 31-Jan 0% a1 oo S 8 '
DETAILS OF EARNEST MONEY DEPOSIT All concerned persons, prospective bidders and members of the general public are hereby jjar, Haryana,

Il EARNEST MONEY DEPOSIT (EMD) 10% OF RESERVE PRICE. | advised not to act upon, rely upon, or make any payment, deposit, bid, offer or claim 1. All Interested participants / bidders are requested to visit the website https://sarfaesi.auctiontiger.net . For details, help, procedure and online training on e-auction,
_.l NAME & CONTACT NUMBER OF THE LIGLIDATOR | Mr. OM PRAXASH VLIAY- M- 6810403545 i" ﬁl;gsfﬂ?t?]gocltgﬁﬁ:?:ﬁ:ﬂﬂ:gfgﬁ'{;’;&?ﬁ&ﬁ%ﬁ yﬁ"g*a%“m;L‘g‘?nﬂggé%?-glpfg-a  Account prospective bidders may contact M/S e-Procurement Technologies Pvt. Ltd. (Auctiontiger); Address : Head Office: B-705, Wall Street |1, Opp. Orient Club, Near Guijrat
{ LAST DATE FOR SUBMISSION OF DOCUMENTS 06102036 (500 P& ) | -cum- i« Rri _ i i . . -

b R T T e 153]3&’2?{%?53 B 1 No. LAGUR0322-00004743 shall, upon this withdrawalirecall, have no force or effect, and College, Ellis Bridge, Ahmedabad — 380 006 Gujrat (India).Contact Person : Mr. Ram Sharma Contact number: 8000023297/9265562818/9265562821/079-6813

6842/6869. email id : ramprasad@auctiontiger.net, support@auctiontiger.net

no right, title, interest, claim or obligation shall arise in favour of or against any person on the . >~ U Jelliet . _
2. Forfurther details on terms and conditions please visit https://sarfaesi.auctiontiger.net to take partin e-auction.

E-auctien (second) Terms and Condition (1. E-fwcton will be conducled on “AS 15 WHERE 15" basis of the said notice.

AS E5 WHAT 5", “WHATEVER THERE 15" “NO RECOURSE" and "WITHOUT ANY WARRANTIES"

and indemnities basis, firough e-aucton platfom kifps:/baanknetcom Sale sqall mesn ard
inchide fransfar [ assignment of rights, which the comparate debior has and Jor ecouired and hes ason
dale of franslerfassigrement. () Prospective bidders need o register on Baank Mel aucton platfom
(hitpesfbaankralcom) and shoukd carefully submit (e requisit documenls, through tha aleciranic
austan platiom, {3), praspechye bidders Shall sufimil an endertaking that they do mal suller from
arry Inefmbility untér sechion 294 of fre 1B Code, 2006, and rules and regulations framed eriunder
ared it if found inefigible at any slaga, the earmess maney and @y fumher ameunt depasaed shall be

In case the Company proposes to conduct any auction/sale of the aforesaid secured asset in
future, the same shall be notified separately by way of a fresh notice in accordance with the
applicable provisions and procedure.

PLACE: GURUGRAM,
DATE: 22.09.2026

Sd/-, Authorized Officer
SATIN HOUSING FINANCE LIMITED

3. For more details about the property kindly contact to Authorized officer Mr. Raman Joshi Contact No. 7838293620
THIS IS ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES,2002
Authorised officer

| Date : 22.09.2026
| Place : Haryana

Vastu Housing Finance Corporation Ltd

forfested, (4). Prospective bidders shal deposit the Eamast Money Deposit |'E_MD‘;- thoaigh the Baank .
Nt socken o, by s fs o s & Ml Fo any uery egarig e =sucton ar) HFC i ASSET RECONSTRUCTION COMPANY (INDIA) LTD. |10 |LaN: LAP1ANHD00091958 1, Mr. | Mrs. Sarlesh R 2. Mr./ Mrs. Aman Rana Rs. 1485547.02
com, Mabila Na: = §1- 5241220220 ar the Liquitatce ngi IS SihMe e Bk vilga ey Sy &A1 CIN No.: U65999MH2002PLC134884 » Website: www.arcil.co.in Original Lender: M's, Cholamandalam 3. Mr. | Mrs. Rambir Singh {Rupees Fourteen Lakhs
CACTB412025 dato 258, March. 2025, (), Tt evareing bicare st mad o eispencentrguries| | Reglsterad Offica; The Ruby, 10"Floor, 23 Senapat Bagat Marg, Dadar (Wesi), Mumba - 400028 Tel. No.: 022-66581300, Indestrert arid Fnance All ace Resicing at : Narwal, Kallhal, Near | _ Eighty Five Thousand
t ingpaet the rigils of GO, land area, conslructisd ares, conatration quitkty of above misrBonid Aels Company Limited Hamuman Mandir, Kaithal, Hanrana - 136027 Five Hundred Forty Seven
ardd congider pending CA | 1A before Hon'ble Trbunal Courl- V. New Dalni, &1 their own expenses DEMAND NOTICE Date of Demand Moftice: 19.05 2026 Also at ;- Progery UID No. D5BI23NSIM1000 and Twao Paise)
:.I.;ﬂm:..a::lr:;?' _Iq-reérf.qfsr;.la; ,': ;Jﬂl é”@“?m?ﬁ'aﬁ'ﬁé'ﬁ?épﬁ ﬁﬁaﬁ:ﬁw Elaﬁuﬁnﬁégeg ;ralﬁ Whereas the Authorisad Officer of Assal Reconstruction Company (India) Lirnil_rau:l [acting i'." capacily as Truslee for the bealow meminr!ed Name of the Trust: RR 1964, Property Situated at Lal Dora Village as on 05-05-2026
gocumsnts can be inspected &t edministrative office of the Liguidatee. batwaen afar submission of Trusls) (heresnafler rafesred to as "ARCIL") Is incorporatad under the companies Acl, 1956 and regislerad as a0 Assel Reconstruction ARCIL - Trust - 2026 - 028 Marwal, Sub-Tehsil Rajound, District Kaithal,
eligitle documents al Baanknet Porial batween 10:00 AM io 5:00 PM. (8). Tha Successful Bidder wil Company with the Resarve Bank of India of Securitization and Reconstruction of Financial assets and Enforcament of security interest Act, Haryana Narwal Raiound Kailhal Haryana-136044
bt b Bl o bl b St o i e 2002 {herainafter referred to as “the SARFAESI Acr’) and whereas the Bomowsr(s) | Co-Bomower(s) Guarantor(s) as mentionedin Column||  Joo oo oo 4 .
faees refated 1o e sale ransferassanmeant cost far comgleling the documentalan. (3] On e dose Ko, 2 of the below mentioned chart obtained loan from the Original Lenders and whersas ARCIL has acquired the financial assats reating to Description Of Immovable Properties | Secured Assets : Property measunng 200,233 5q. Mirs. is situated at village Narwal,
fﬁﬂﬁ I_iznl-'!: gg-}ﬁ;ﬁﬂﬁrﬂmﬁgﬂrm‘ r[.:q?l:f};frﬂ?l ;ﬁ'ﬂ ﬁfﬂﬁﬁﬂﬁ;ﬁﬁ#;@ n:;fa?rﬁm :gnﬁﬂl‘l_ﬁ the lsan accounts mentioned herein below and whereas ARCIL being the secured creditor under the SARFAES! Act. And in exercse of tehsi Rajound & Disit. Kaithal through title deed Mo, 134001 dated 19.08.2021 and UID No, 058923INSIM1000RR 1964 registerad
inchiding Brid s noi received wiihin I:Eg:l days agﬂjEMg arj insaiment ﬂ'a" ba dorfelted, (18], This pOwers :Illz_rnl'e-l?ed undeﬁ:a ﬂbm_ﬁ.-f[&l_:lé the said AIF'I {::1&;3 with Rute 2 of the security :r!'.Elrest (Enforcement) Rules 2002, issued demand with Sub-Regstrar Rapund, Bounded a5 East : Bhim Singh, West: Omveer, Narth | Gall 181t wide, South : Property,
vt of g coigaion an S artof he gl ot s Camerats Dapor 2 cbciuate 12598 | | il et cteroethorsanaiths60-daye fom e dafoct oo Setihemobons Coulinotbe setus uron et o o s aasong. || 11-| LAN: LAP1NDODO 110536 1. Mr. / Mrs. Sanjay Dalbir Rs. 1077982.79
lrdﬁ_faé._aaslrglr-;fﬁ;qg Lqﬁ”:?“;ﬂ{:f‘ﬁ“‘gfg‘ei I'@f?;ﬁ;@"gﬁ‘% ""E'm'f_"“'-ﬁfl_'e' 5‘5":_':':'.15:; 3!'?|" Original Lender: Mis. Cholamandatam | 3, Mr. ! Mrs, Parmjeet Kaur 2. Mr. | Mrs Dalbird {Rupaes Ten Lakhs
e ch e W Out :'.r-fitllian I;II!.- éanj- iy ;'11r.'ljdf & <ol Shall e Subiect ko PrvEIONS -:.lblﬂé.nhgéﬂi:ﬁ Sr. | LAN./Name of Original Lender/Demand Borrower(s) | Co-Borrower(s) Total Outstanding in INR as Investment and Finance All are Residing at : Clo Dalbir, Village Badhana, | Seventy Seven Thousand
ard bankruptcy Coda A16 and Fules & Reoulations madse thersunder, 35 amended Ha. Notice Data | Name of the Trust i Guarantanz) per Demand Molice Date Company Limited Teh Alewa, Badhana (55), Jind, Mata Mandir Nine Hundred Eighty
Liquidstor of Fantastic Buildcon Pyt Lt in Cigtation) 1 | LAN: HLOSBWIO000S7526 1, Mr. | Mrs. YOGESH KUMAR, Rs. 782505.23 Date of Demand Notice: 19.05.2026 | Haryana - 126125 Also at :- Property Sitsated &t | Twe and Seventy Nine
IBEI Reqg. No.: 1BBI PA-D0tIP-POD4G1 J2017-1811087 Original Lender: M/s. Cholamandalam | 2. Mr,/ Mrs, PRIYANKA, Satnall, Mahendergarh, (Rupees Seven Lakhs Name of the Trust: Village badhana, Tehsil Alewa, Districl waj. Paise) as on 05-05-2026
ot e D Tais investment and Finance Shiv Mandir, Mahendergarh, Haryana - 123024 | Eighty Two Thousand ARCIL-Trust - 2026-028 | Haryana Badhana, Alewa, Jind, Haryana, 126125 | = = =
Cornpany Limited Also At - Khewal No-978, Khotond No-1490 Five Hundred Five and Description Of immovable Properties / Secured Assets : Property meazuring 03 Maria 00 Sarsai being 1362 share in land|
Date of Demand Notice: 13.05.2026 Waka Rakba Satnall, Tehsil & District - Twenty Three Palse) measuring 3 Kanal 2 Marlas comprised in Khewat No, 147 Min Khatoni No. 178, Khasra Ne. 99 Killas 2008(0-2), 275/22(1-0)
CIN: L65910KL1992PL C006623, Name of the Trust: Mahendargarh Shiv Mandir Barda 123024 as on 05-05-2026 317 (100, 318 (1-0), Kitte 04, siluated al Vilage Badhana, Tehsil Alewa & District Jind, Haryana vide blogd relation deed No
MANAPPURAM FINANCE LTD. Registersg O\Efilce =3NT-h4( 638Ab gﬂggggpl}l(raml Hf;UZ@ ARCIL - Trust - 2026 - 028 3, Mr. [ Mrs. Vijay (alias) Vijay Singh 1793/ dated 11.10.2023 registered Sub-Reqistrar Alawa read with mutafion no. 2555 and Jamabandi of village Badhana for
. Yelapac, 1nssur- ,fereia, fnda VPO Satnali Satnal 7 mahenderagarhg 2019-2020. East : House of Suresh, South : Houss of Balwan, West : House of Daliir, North : Gali 154,
GOLD AUCTIONNOTICE = || | ____ e spee oo IENEHORI GRS TRVNE PolOh MU | e o 12.| LAN: LAPTKAIDDD045331 1. Mr.! Mrs. Jitender Pal 2. Mr. ! Mrs. Chinu Rs. 147161056
The pledges, in specific and the public, in general, are hereby Description Of Immovable Properties/secured Assets : Froperly Measuring 0 Kanal 4 Marlas 1 Sarsal (138,88 5q. yards) Original Lender: Mis. Cholamandslam | All are Residing at : Clo. Shyama Dumara, (Rupees Fourteen Lakhs
notified that public auction of the gold ornaments pledged in the e 3110 share ofland measuring 7 kanal 11 Marlas, comprised in khawat No. STB//260, Khatoni No. 1450, bearing Khasra No. Investment and Finance Kalthal, Kailram, Haryana, - 136117 Seventy One Thousand
below accounts is proposed to be conducted at the following 1102211(7-11) situated at Village Sainali, tehsil Satnali, Dhstt. Mahendergarh, as per farad jamabandi for the year 2019-2020 Cormpany Limited Also at := Property LU.LD Mo, Six Hundred Ten and
branches on 16/10/2026 from 10.00 am onwards. We are and sale deed no. 142 dated 29.04.2022 and mutalion no. 7018 dated 08.06 2022, North : Naveen. South : 56 . Road, East: Date of Demand Notice: 19.05.2026 D58883NPOMOS000R091A/ Lal Dora Vilage Fifty Eight Paise)
auctioning gold ornaments defaulted customers who have failed 22 it Road. West : Sachin Name of the Trust; Durnara, Tehsil Kalayat, District Kalthal, Dumara a8 on 05-05-2026
to make payment of his/her loan amount despite being notified by 2. | LAN; HLOSFHBOOOOSE330 1. Mr./ Mrs. RANGI RAM Rs. 831500.83 ARCIL - Trust - 2026-028 | Kalayat Kalthal 136027 Haryana Kaithal 136147 (
registered letters. Unauctioned items shall be auctioned on any Original Lender: M/s. Cholamandalam 2. Mr. | Mrs. Kanta Devi (Rupees Eight Lakhs Description Of Immovable Properties / Secured Assets : Property measuring 219.383 Sq. Mtrs. read with U..D No
other days without further notice. Changes in venue or date (if Investment and Finance Wlo. Rangi Ram Clo. Jagdish Thirty One Thousand 058B8INPOMOSOODROM A, village Dumara, Sub Tehsil Kalayat. District Kaithal, within Lal dora fimit through vide regd
any)will be displayed at auction centre and on website without any Company Limited Al are Residing at : Dhand 26 dnand Fatehabad, |  Five Hundred Nine and Certificate/Deed of tie/Ownership No. 2281/1 dated 31.08.2021 & Tarimalcorrection deed no. 10821 dated 17.06.2022,
further notice. Date of Demand Notice: 15.05 2026 Haryana - 125050 Also at ;- Khewat No, 357 / Eighty Three Paise) Regd. with Sub Registrar, Kalayat. North : House of Parladh, South : Street, East : House of Nakll, West : House of Dalbir,
List of pledges: proeinioie SN RN o S o S K 8800 05-05-2028 13,| LAN: LAP1KAIDD0065955 1. Mr./ Mrs, Satbir Singh 2. Mr. | Mrs. Santro | Rs. 1083743.1 (Rupees Ten
AMRITSAR, DHABHADIKA, AMRITSAR, 0128370700001035, | || [*"%k-] gl-eden-bes | Mennakalehapacizsbed 00 ] Original Lender: Mis, Cholamandaiam |  Alias Santro Devi Wo. Rai Singh Clo. Surta Lakhs Eighty Three
1086, 1103, 1115, 1127, 1129, 1130, 1153, 1154, 1169, 1176, Description Of Immovable Properties | Secured Assets : Property measuring 0 Kanai 2 Marlas & Sarsail e 1/21 share of 2 Imvestment and Finance Ram All are Residing at : C/o Rai Singh, Mear l;r;mm:rﬁgf::;qlrﬁ:ﬁp
1179, 1181, 1185, 1186, 1189, 1190, 1193, 1195, 1224, 1225, Kanals 16 marlas comprised in Khewat Mo, 397 Khatuni No. 552 bearing Khasra Nos: 251(0-16) 402{1-0}403 (1-0) sitauted &t Company Limited Sarkari School, Ameya, Patti, Pai, Kaithal ”"5 Rs. 150067.28
1231, 1234, 1235, 1237, 1238, 1239, 1240, 1241, 1242, 1243, village Dhand Sub Tehsil bhatlu Kalan tehsil and District Fatehabad as per copy of jamabandi for the year 2017-2018 and by Date of Demand Notice: 1905 2026 Haryana - 136043, Also at :- Khewat No. 1917, | |Rupees Three Lakhs Fifty
1245, 1246, 1250, 1254, 1256, 1258, 1261, 1262, 1263, 1264, virtue of sale deed No. 1808 Registared on 0B.09, 2022 from the office of Sub-Registrar, Bhatiu Kalan coupled with Mutation No. Narme of the Trust: Khatoni No. 2279, House Siuated Near Govt. Thousand Sixty Seven
ggg, ggg, 1388, 1%? 1%2 1%8471, 1%?2 1%3132, 1:23? ; , 1%919{23 3956 sanctioned on 22.09.2022, East: Street, West : Subhash, North : Tara, South : Street. ARCIL - Trust - 2026 - 028 School, Village - Pai, Tehsil Pundri, Dist - Kaithal | and Twenty Eight Palse)
1319: 1320: 1329: 1330: 1334: 1335: 1336: 1337: 1338: 1342: 3, |LAN: HLOSKAKDDDDS3 168 1. Mr.[ Mrs. Dinesh 2. Mr. | Mrs. Nasib Rs. 955147.2 -———7————————————————————EIEI—PEQTLHEEI?L@?E@—HEIEHEI—tEDE%——-——TEEH—Eﬁ:n—B‘—m—E—E———
1343, 1344, 1347, 1348 1354, 1355. 1356, 1357, 1358, 1350. Original Lanﬁgr:-ws,_ Cholamandalam 3. Mr. | Mrs. Bimia Wio. Sh. Harikesh (Rupees Nine Lakhs Das:ﬂgtlnn Ellﬂmmn-vahla Properties | E_Q:Hradﬁmts : Proparty measuring (Al |:|I13E:El and parlm,'. 154_ 84 ;.'aru:lsr eq. to OK-
1361, 1362, 1363, 1364, 1368, 1370, 1373, 1374, 1381, 1382, Invesiment and Finance All are Residing at : Cfo Hankesh, 80, Badowsla | Fifty Five Thousand One 3.1M being 235121 shares of land Mg S6K-100 ool afland empused i Kiewat No. 181771 F2e ran, Wi Ho. 2479,
1 384, 1 385, 1 386, 1 387, 1 388, 1 389, 1 392’ 1 393’ 1 395’ 1 396, ':I:Ir'l'll]ﬂl'l'_l' Lirmitad ?5. Hamanal Jind H-’dr:l-ana d 1?511Ei Hundred Fﬂﬂf Caven HEI:‘ r"ll:l. 195. II{"IE na, {?\.'231'1-1 ?'11.?-3.2 .?5 I'E':I I‘II:I 215 Hl"ﬂ r"F'I?I. EIIE-:}.'*.E. HI-.[EE‘E'Q.\“dE‘ bﬂ-’nﬂbﬂﬂ@l [ﬂr Eﬂ'1'!]-" |ElHI'IIJ Wlatlﬂn
1397, 1398 1399, 1404, 1405 1406, 1407, 1408 1410, 1411, Date of Demand Notice: 1905 2026 Alea at *- Plot ! Housa UID No. 600070083 / and Twenty Paise) no. 16320, in village Pai Tehsd Pundri and Distt, Kaithal. Ownership vide regd. sale deed 38091 dated 22 12. 2022 and mufuation
1419, 1420, 1425, 1426, 1430, 1431, 1433, 1434, 1435 1436, Name of the Trust: House Situated At Near Baba Shankar Nath, a5 on 05-05-2026 no. 16320 bounded as North ; Mahender, South : Street 177t wide, East : Gaje Singh and Labh Singh, West : Shabh singh
1445, 1446, 1449, 1450, 1451, 1452, 1455, 1456, 1462, 1463, ARCIL - Trust - 2026 - 026 Vifiaga - Badowala (Charamgarh) 14 .| LAN: LAP1KURDO0064223 1, Mr.| Mrs. Pawan Kumar 2. Mr./Mrs. Anita Devi Rs. 1274774
1471, 1472, 1475, 1476, 1477, 1487, 1488, 1491, 1492, 1498, Tehslt- Rarwana Badowala Original Lender: Mis. Cholamandatam | Al are Residing at: Ward Mo 4, Gitalpur 23, | (Rupees Twelve Lakhs
1499, 1504, 1505, 1506, 1507, 1513, 1514, 1515, 1518, [ Pf???g{”lriai?:afi"_'r_ﬂjﬁﬂﬁ____ R — Investment and Financa Kamal, Near Schiool, Kamal, Haryana - 132157 Seventy Four Thousand
Persons wishing to participate in the above auction shall comply Description Of Immovable Properties | Secured Assets - Properly measuring 159,131 5. Mirs(complate bulll up and open Company Limited Also at - UID No. 585800034 / Property Situated Seven Hundred
with the following:- Interested Bidders should submit Rs. 10,000/- area) baaring U.1.0 No. 600070093, as shown In site pian attachad with fitle deed no. A045/1 dated 23.12.2020, shuatad at Date of Demand Netice: 19.05.2026 | at Vilage Gatalpur, Tehsil Nilokher. District Kamal, Seventy Four Only)
as EMD (refundable to unsuccessful bidders) by way of withir lal dora limit of Vill. Badowal, Tehsid Narwana & District Jind, through regd. certificate/deed of tile/ownership No, 604511 Name of the Trust: Haryana- 132116 Gittalpur Nilokheri Karnal 132118 as on 05-05-2026
NEFT/RTGS on the same day of auction. Bidders should carry dated 23,12 2020 reqd. with Sub Registrar, Marwana Distt. Jind. North : Strest 16H wide, South : Ram Mehar, East : Phulbir, ARCIL - Trust - 2026 -028 | Haryana Near Goga Peer Maadi Kamal 13216 |
valid ID card/PAN card. For more details please contact West : Beera. Description Of Immovable Properties | Becured Assets : Property measuring 171,150 Sq. mi bearing U.1.D no. 589900044
9072607147. : situated al within Lal Dora limits of village Gittalpur, Sub-Tehsal Nigdu, tehsil Nilokherd, District Karnal, haryana vide resolubon
. ﬁgﬁﬁiﬁﬂfﬁf&m s . :ﬁ}iﬂfﬂ'ﬁ:?:im;;{ﬂﬁfa"”m {Rumaﬂ:}iim lefter no. 01 dated 06.10.2021 and Cerifcate/Daad of TilelOwnership No. 403111 dated 08.10.2021 registered in the ofica of
/F\uth,ansed OfncerF L Invesiment and Financa All are Residing at : Main Gas, Nem Singh Fifty Five Thousand One Sub-Regisirar Migdu. East: 3111 Steet, South : B1 FL. Streel. West: 34 ft. street, North : house of Dalbir.
| or Manappuram Finance Company Limited _ Colony, Wand No 7, NAL Drabwah 277, Mands Hundred Forty ngan 15 | LAN: LAP1YAMOOD0BENS4 1. Mr.| Mirs. Jasvinder Singh 2. Mr. | Mrs. Rs. 1242528.63
Date of Demand Notice: 19.05.2026 Dabwall, Sirsa, Haryana - 123304 and Twenty Paise) Original Lender: Mis. Cholamandalam | Kavita Devi 3. Mr. | Mrs. Karan Jasvinder (Rupees Twelve Lakhs
Name: of tha Trust: Also at - Khewat No. 114 Khata No. 411 & 412 as on 05-05-2026 Investment and Finance Singh 4. Mr. | Mre, Rohit Kumar Forty Two Thousand
ARCIL - Trust - 2026 - (128 Khewat No. 120 Khata No. 425 Taa 424 | Property Company Limited All are Residing at : Dhalour, Saranwa_ 133, | Five Hundred Twenty Eight
INVITATION FOR EXPRESSION OF INTEREST FOR Situgted &t Near by Bhofa Thekedaar House, Ward Date of Demand Notice: 19.052026 | Sarawan, yamuna Nagar, Haryana,near-schocd, | and Sixty Three Paise)
CIRP OF NOEL PHARMA (INDIA) PRIVATE LTD. ENGAGED IN THE No. 7 Ward No. 7 New Dabwall Indra Nagar Name of the Trust; Yamuna Nagas, Haryana - 133206 as on 05-05-2026
MANUFACTURING OF SEMI-ETHICAL, GENERIC & OTC (OVERTHE COUNTER)-| || | | . Dabwali 123104 Haryana 12514~ ARCIL - Trust - 2025 - 028 Also at :- Property Situated at Lal Dora Village
FMCG PHARMACEUTICAL MEDICINES AT KHASRA NO. 66/3 & 67/2, JUDIKALAN, Description Of Immovable Properties | Secured Assets : House Area measuring 4m 65 (144 Sq. yards) being B6/5616 Dhalour, Tehsil Bilaspur, Distmct Yamunanagar,
SAIROAD, BADDI, DISTRICT SOLAN, HIMACHAL PRADESH, 173205 share oul of 31K 04M. comprised in sq. no. 27 kilta no. 3{7-12) 4(8-0)sq. no. 16 kilkano. 23(7-12) 24 (B-0) in khikh, No. 1141411- Crhalour Bilaspur Yamunanagar Haryana-133206
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of 412, situated at revenue estate of village Mew Dabwali, Tehsit Dabwali Distt. Sirsa, jamaband: 2017-18. vide franfer deed no. ﬁ;sErIp_ﬂ;n_ of iImmovable F_'r_inq}I;n; [Sscrinad kesats - F'_T::IFTEH;E&_EIEHT;TJTL_D_N-_D._EE?EEE‘F_B?E_ Tﬁﬁﬂﬁﬁﬁﬂﬁ?ﬂégsaan:g
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 3051 dated 18.11.2010 and sale deed no. 1275 dated 06.06.2014 duly registered in Sub Regestrar Dadwali, wde mutation no 517845 Sq. Yards, sduated in Lal Dora of village Dhalour, Tehsil Bilaspur, District - Yamunanagar, owned vide Regd
RELEVANT PARTICULARS 19964 dated 11.02.2020 and mutation no. 34745 dated 12.09.2014, East: Piot, West: Mahinder Kaur, North: Gall, South: Piol Declaration/Deed Owenership cerlificate no, 5908 dated 17 12 2021
1. |Name of the corporate debtor along  |Noel Pharma (India) Pvt. Limited 5. | LAN: HLZSKAIDOD0B0362 1. Mr. | Mrs, Neeraj Mohan (alias) Neeraj Rs. 960026.58 16. | LAN; LAP3SRSO00051836 ir {ali
with PAN & CIN/ LLP No. PAN: AAECN1726D Original Lender: M's. Chotamandalam 2. Mr. | Mrs. Pallvi Nearaj {Rupees Nine Lakhs Original Lender: M's. Cholamandatam E,u,,“sr'ai:;ﬁ.“,:Tﬁ,ﬁlgﬁimzﬁﬁ EHHE:\;: E:ﬁf:khs
CIN: U24100TG2012PTC084182 Investment and Finance 3. Mr. ! Mrs. Ramktori Mohan {aliaz) Ramktorl Sixty Thousand Twenty Imvestmant and Finance All are Residing at : Vipo Gorwala, Sirsa, Fourteen Thousand Five
2. | Address of the Registered Office 2-18-5/5B, SBH Colony, Uppal, K.V. Company Limited All'are Residing at : Cfo. Mohan Singh, Baddi A8 | Six and Fifty Eight Paise) Company Limited Haryana - 125103 Hundred Sixty Three
Rangareddy, Uppal, Telangana, India, Date of Demand Natice: 19 052026 Patfi, Batta, Kaithal, Batta, Near School as on 05-05-2026 Date of Demand Notice; 19 05,2026 Also at - Property is siluated Near Post Office, and Thirty Three Paise)
500039 Name of the Trust: Kalayat, Haryana - 136117 Name of the Trust: Village Goriwala, Sub Goriwala, Tehsd Dabwal, as on 05-05-2026
3TURL of website http://noelpharma.ibc2016.net/ ARCIL - Trust - 2026 - 028 Also 1.'Ii.‘t :-_F'n:upn_aﬁy Situatﬂd at Yilfiage ARCIL « Trust - 2026 - 028 District Sirsa, Haryana 125103 Sirsa 125103
4. | Detalls of place where the majority of _[Khasra No. 66/3 & 67/2, Judikalan, Sa i, Tl heltel v Description Of immovable Properties | Secured Assets : Property bearing U.LD No. 58122NB151000R00260. measuring
fixed assets are located Road, Baddi, District Solan, Himachal e e peo | P ez Lo g b e e e e 517.845 Sq. Yards, siuatzd In Lal Dora of village Dhalour, Tehsil Biaspur, District - Yamunanagar, owned vide Reqd
Pradesh, 173205 Description Of Immovable Properties | Secured Assets ; Property measuring 303 sq. vards eq. to OK-10M being 10/292 Deciaration/DeediOwenership certificate no, 5908 dated 17.12.2021,
5. | Installed capacity of main products/services |N.A. shares of land measwring 14K-128 out of Khawat No. 334, Khatoni Mo, 439, Rect No. 143, Kilka No. 23{7-01, 24min{§-7), -
S e s prodoeE) 250111{0-11), 25/1/2{0-14) Kitta-4, vide Jamabandi for the year 2016-2017, mulation no. 7018, is situate atvilage Batta, Tehsil-||| 17- | LAN: LAPABRHOODOT264 1. Mr. | Mrs. Jaan Mohmand 2. Mr. / Mrs. Rs. 953244.89
services sold in last financial year N.A. Katayatand Distt, Kaithal. North: Raja, South: Kron C/0 Pitambar, East: Pitamber, West: street ft wide. Original Lender: Mis. Cholamandatam Rukhsana 3. Mr. | Mrs. Shokin Khan (Rupees Nine Lakhs
| = Investmant and Finance All are Residing at : 432/10 Chotu Ram Nagar Fifty Three Thousand
7. | Number of employees/ workmen Nil 6. | LAN: HLESKAIDDDDBS147 1. Mr.! Mrs. Umed Singh Rs. 1141168.65 Company Limited Line Par Bahadurgarh, Nesr Khan Meat Shop, Two Hundred Forty Four
8. |Further details, including the last available] Details can be sought by sending a Original Lender: M/s. Cholamandatam 2, Mr. [ Mrs. Manju Umed (Rupees Eleven Lakhs Date of Demand Notice: 19.05. 2026 Bahadurgarh, Haryana - 124507 and Eighty Nine Paiss)
financial statements (with schedules) of two|request to Resolution Professional at Invesiment and Financa All are Residing at : Cio. Kidar Singh. Hassanpur Farty One Thousand Name of the Trust: Also at - Property (D No BGRAW10/0012 Min, as on 05-05-2026
years, & lists of creditors, are availableat URL: | cirpnoelpharma@gmail.com Company Limited . 83, Jind, Haryana, Schood, Jind, Haryana - 126125 | One Hundred Sixty Elght ARCIL - Trust - 2026 - 025 Khewat No 83, Khasra Mo 147, 148, 142 150,/
9. |Eligibility for resolution applicants under|Details can be sought by sending a Date of Demand Notice: 19.05 2026 Also at ;- Knewal No. 95, Khata No. 112, and Sixty Five Paise) Netaj Nagar & Chaturam Nagar, Vilage Hasanpur,
section 25(2)(h) of the Code is available at|request to Resolution Professional at Name of the Trust: Khawat No 57 Khata No 114, Viflage Hassanpur as on 05-05-2026 Tehsil Bahadurgarh, District Jhajjar, Haryana
URL: cirpnoelpharma@gmail.com ARCIL = Trust - 2026 - 028 Tehsil Alewa D;slinm Jind, HaryanaHassanpur Hasanpur Bahadurgarh Jhajjar 124507 Haryana
10.|Last date for receipt of expression of interest| 06.10.2026 = | || |remcmmcmmmmmmrc e mm e e A :!"-.I-E-wi' :Ilﬂd-.liaﬂ?lajﬁ‘l—z E ——————————————————— ]| | i e e Fﬂa_n_hiefts_h EF'_E'_E Ea_dgr_gaj _______________________
11.| Date of issue of the provisional list of | . ) 06 Description Ofimmovahle Properties | Secured Assets ; F‘rﬂrfﬂﬁaf measuring 0K-6.5M e area measuring OK-#M being 479 Description Ofimmovable Properties | Secured Assets : Property D no. 12, wardno. 10/Area (50 sq. yards Khewat no. B8, Khata no,
prospective resolution applicants e shares ofland measuning 3K-19M out of land comprised in Khewat No. 35 KhatoniNo. 112 Kittas-20, & of area measuring (K.-2.5M 147, 148, 149, 150, mustil & Kila no. 11030 (2-6), B2(3-14), 152 (2-15), 17/3(4-9), 24(1-17), 26(3-2), 28(0-14) W1(5-2), B2(3-2), 16/2(3-
12.| Last dats for submission of objections bieing 234450 shares of iand measuring 2K-10M out of land comprised in Khewal No. ST Khatoni No, 114 Kittas-2, vide Jamaband| 6). moja Hasanpur, Vakya netaji nagar & Chotu Ram Magar, raway ine par, Bahadurgarh, Haryana, vide transfer Deed no, 4513 datad
2  rovisional list 21.10.2026 2021-2022 atvillage Hasanpur, tehsil Alewa, Distt, Jind. North: Street., South : Dibag, East : Ramesh, West: Kamia Dewvi 2708 2021 of Sub-Registrar Bahadurgarh. East: 30t Piot, West : 307t Plot, North : 15-0 rasta 15 feet, South ; 15-0 rasta 15 eat,
13.] Date of issue of the final list of 31.10.2026 T. | LAN: LAP1ANHODD0BESET 1. Mr. ! Mre. Mahavir 5 Rs, 1194009.25 18, | LAN: LAPLSRS0000SIETT 1. Mr./ Mrs. Sandeep Kumar Rs. 1065123.91
prospective resolution applicants B Original Lender: M's. Chotamandalam 2. Mr. ! Mrs. Sunifa D (Rupees Eleven Lakhs Original Lender: M/s, Cholamandatam 2. Mr. ! Mrs. Jatuna Sandeep (Rupees Ten Lakhs
14.| Date of issue of information memorandum, Invesiment and Finance 3. Mr. | Mrs. Deepak M Minety Four Thousand Investment and Finance 1. Mr. | Mrs. Krishan Kumar Sixty Five Thousand One
evaluation matrix & request for resolution |05.11.2026 Company Limited All are Residing at - Kascon, Jind, Near Dhanu Ninety Nine and Company Limited All are Residing at : Near G S 8 School 1, Hundred Twenty Three
plans o prospective resolution applicants Date of Demand Notice: 19.05.2025 Mahotfa Chopal, Jind, Haryana - 126115 Twenty Five Paise) Date of Demand Notice: 19.05 2026 Chutala 267 Sirsa, Haryana - 125101 and Ninety One Paise)
15.| Last date for submission of Resolution Plans | 05.12.2026 Name of the Trﬂust:ﬁ Also at :- Property Sifuated at Village Kahsun as on 05-05-2026 Name of the Trust: Also at ;- Property Situated at Village Chautala, as on 05-05-2026
16.| Process email id to submit Expression cirpnoelpharma@gmail.com ARCIL - Trust - 2026 - 0268 Tehsil Uchana District Jind, Haryana, !{ahsun. ARCIL - Trust - 2026 - 028 Tehsil Dabwali, District Sirsa, Haryana Chaulala
of Interest Uchana, Jind, Haryana-126113 Dabwali Sirsa Haryana-125101
T ictaton S e MSME Moot e cuspended Description Of Immovable Praparties | Secured Assats : Property Measuring 100 Sq. Yards, OK-3.33M, being 100/3340)|| | pegcription OF immovable Properties / Secured Assets : Property measuring 06M.06S. being 4713500 share out of 25K.0M
share of land measuring 8K-0M, comprised In Khewat no. 258, Khatoni no. 404, Khasra no. 57019 (B-0), as per Jamabandi far Comprised In $5.00 $47 killa no, 1 (8-0) 5q. no,d48 kil no, 52(1-0) B8-0) (-0 in khikh, Mo, 1950218; situated al estate of
Note: Persons disqualified under section 29A of the Code are ineligible to submit the year 2020-2021, sitauted at village Kehsun, tehsil Uchana, Dést. Jind, vide regd. trasnfer deed no. 1738/1 dated 26.06.2023, village Chatala Tehell Dabwal Dist i e it ropagpall -::Ial::_:::l +7.05 2018 duly registeradin the piag afSubFanistrrar
Expre%si)ipn of Interest. For detailed clause of section 29A, you may access with mutation no. 2527, Morth : Gali $ft wide, South : Gali Bft wide, East : Pritam, West : Bhagchan Diabwali Distt. Sitsa vide Jamabandi 201617 ' o : :
www.ibbi.gov.in : =it
Sd/- 8. | LAN: LAPY ANHOOD0BES41 1. Mr./ Mrs. Sandesp Kumar 2. Mr. [ Mrs. Rs. 1465547.02 ; = s g
Prer_n Chand Gloyal Criginal Lender: M/s. Chotamandalam RATIRAM D 3. Mr. /. Mrs. Shanti Devi (Rupees Fourteen Lakhs T lﬁ,ﬁgﬁnﬂﬁiﬂﬂféﬁmmandﬂhm A|:;5“£;L:fﬁ§::w'f |g?§;n;t1r.éfﬂr;uﬁmnr:m {Ru gf:i':gﬁ:if:ﬁ hity
Resolution Professional Invesiment and Finance All are Residing at ; Uchana Khurd, Jind, Eighty Five Thousand Investment and ﬁinap,}_e All are Residing at : .: i Rai Sinah. Near Sarkasi Thpre-e Thousand E;e-furan
In the Matter of M/s Noel Pharma (India) Pvt Limited Company Limitad Mear Baba Philu Sadh, Five Hundred Forty Seven Gnmp:;ny' Limited ' Sipdnt it F'gahi Iafaé Kaithal H ;g éna 136043 | Hundred Forty Thres and
Regn. No. IBBI/IPA-001/IP-P01780/2019-2020/12710 Date of Demnand Notice: 13.05 2026 Jind, Haryana - 126115 and Two Paise) Date of Demand Notice: 15.05 2026 Also t,ﬂm <t No. 1917 Kh :’“ iNo 7270 | Ten Paise) & Rs. 350067.28
AFA Valid upto: 31.12.2026 Name of the Trust; Also at :» Praperty Situated at Vilage Uchana as on 05-05-2026 " it Bt Meiar fort St s oy | (RUPeES Thiree Lakhs
Email Id: pcg47758@gmall.com ARCIL - Trust - 2026 - 028 Khurd. Tehsil Uchana, District Jind Haryﬂna ame of the Trust; HI'J‘;-EE SI[ﬂH'E.fI r’:ﬁEHr 'EH:"-I": Sﬂh«'-i_lnl. 'I.I'lll::_T!;E_- Pai, Fiﬁh‘ Thousand Elﬂ'g,r
Email Id for Correspondence: cirpnoelpharma@gmail.com Uchana KhurdUchana indHaryana 126115 ARCIL - Trust - 2026 - 028 Tehsil Pundri, Dist. - Kaithal Pai Pundn Kaithal Seven and Twenty Eight
Date: 21092026 Address dence: Address- S0 56, Level I, oht Bascription Ofmmovabla Fraperiies  basurad Assats - Propary moasuring 160 5a Yards, O 513 Sarei being 16006347 oy Kb (004 Paise) as on 16052
ate: 21.09. ress for correspondence: Address- , Level-Ill, Shri : . , DHC-5M- ; o e s e B Pt B P S o A e e T T e e L e e e
Place: Patiala Balaji Complex, Olg Ambala Road, Dhakauli, Zirakpur-140603 share of land measunng 15K-9M, comprisad in Khewal no. 394, Khatoni no, 426, as per Jamabandi for the yaer 2019-20, situated at I:Imnptllmﬂf 'f"'"“"‘“‘_"ﬂ Properties J-Efcuredhasals: PrﬂpEI‘l‘g.'llﬂEE:ELII'II'Iq i'n'"pmi?'.-'d PAILER Tt yaruseg. W Oro, 1."1
vilage Uchana Khurd, behsil Uchana, District Jind, thraugh vide Regd. transfer deed bearing no, 138511 dated 12.06,2023, read with being 25121 shares oftand measuring 56K- 18K cuta and compriced n Khewat No. 1917/1722 min, Khatoni Noi 2279, RectNo.
utationn. 7066 dated 0,07 2023, North : Bars, South : Road 43ftwide, East : Gafi 13 fuwide, West : House of Nanhy. 195, Hllano. Bi2ai), 17/11.23,24, 25 rectno:215 Kika Mo, 2/2.3, 4.5, Kittas- 9, videJamabanan for 2018=19and mutationno. 1632,
"I M PO RTANT" in village Pai Tehsil Pundn and Disti, Kadhal. Ownership vide regd. 5_.aIE deed 3&&9.'1_ daled 22 122022 E!I'Ilil miubuation no. 16320
_ _ . i . | LAN: LAP1FHBOOODBEROT 1. Mr./Mrs. Mohan Lal2. Mr./Mrs. Varsha Rani Rs, 21334.94 bounded as North : Mahender, South ; straet 17 wide, East: Gaje Singh and Labh Singh, West : Shabhsingh
Whilst care Is taken prior 1o acceptance of advertising Original Lender: M's. Cholamandaiam All are Residing at : 802, Ward No.13, Jamalpur | [Rupees Eight Lakhs || oorn e rore e to e Borrower(s) | Co-Bomower(s)l Guarantor(s), as mentioned herein above, caling upon them 1o
copy, itis not possible to verify its contents. The Indian SesUIiek St et Shekhan jamalpur Sheihan 90, Jamalpur Shekhan, | Tweaty One Thousand make payment of the total oulstanding amount as shown herein above, against the respective LAN, within 60 days of
Express (P) Limited cannot be held responsible for suich SOngan <t RoadDiarnetials, Falaliac, anyalia- feiet. | Thome Hundoad THiiely. Four ul:ulir.aprfmr1 of this notice. In case of fa Elju'e to make payment of the total n;:ujgtandin I amnupnl logether with interest by Ihe
contents, nor for any loss or damage incurred as a Date of Demand Notice: 19.05.2026 | Also at :- Proparty Situated at Lal Dora Village and Ninety One Paise) || P ective Borrower(s) | Co-Borrower(s)/ Guarantor }'l:I EF:'ZE ILshall be constrained o tgak sginn of the above described
result of transactions with companies, associations or Name of the Trust: Jamalpur Shekon Tehsil Tohana, District as on 05-05-2026 [HRGERAING. i51/ Go- [f’::" 2 e e ink » prses " s
o P ; o ARCIL - Trust - 2026 - 028 Falehabad, HaryanaJamalpur Shekon Tohana property ws. 13(4) for SARFAES! Act. Further, steps are also being taken for service of notice in ather manners as prescribed
individuals advertising in its newspapers or Publications. Fatehabad Haryana - 125120 under the Act and the rules made hareunder. You are put fo notice that the said morigage can be redeemed upon payment of the
We therefp re recomm end the_lt readers make Dencriotion DI Inmorable Procerties | Sacured Aessts : Frooamy LGD Mo B03761145 and UID no /Bramerte Codel| EMtire amaunt due together with costs, charges and expenses incurred by ARCIL at any time before the date of publication of]
necessary inquiries before sending any monies or 60376 GMRODD0L 11454 having fofal area of 139.39 sa, yols {115,547 Sq.mirs), Sitauiad in the Lal Dora of village Jamalpur]| NoUCe for publicauction or private treaty for ransfer by way of sale, as detailed in Section 13(8) ofthe SARFAESIAct.
entering into any agreements with advertisers or Shekon, Tefisil Tohana, District Fatehabad {Haryana) by virtue Declaration/Deed of Tille owanership certificate no. 1763 dated|| Take note that in terms of 5.13(13) of the SARFAESI Act. you are hereby restrained from transfering andior dealing with the
otherwise acting on an advertisement in any manner 16.06.2023 duly registered In the office of Sub Regisirar Tohana. North : Rajender Kumar, South : Sandeep, East : Odd|| Securad Properties in any manner by way of sale, lease or in any other manner
whatsoever. Dharamshala, West : Galli. Place : Haryana | Date ; 22.09.2026 Sdi-, Authorised Officer, Asset Reconstruction Company (India) Ltd., (In capacity as Trustee)
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